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Meeting No - NC/7/MEET/Jul/2023-24/05
Meeting Date -18.08.2023

Meeting Index of Norms Committee - 7 Plastic / Rubber !téms

THE CHAIRMANSHIP OF
ShriSubhash Chand Aggarwal, Addl. DGFT

Meeting No. 05/87ALC1/2023-24 of NORMS COMMITTEE (NC-7) dealing with ‘Chapter 39 and 40
of ITC (HS) Code held on 21.06.2023 under the Chairmanship of ShriSubhash Chand Aggarwal, Addl.
DGFT, Directorate General of Foreign Trade, Department of Commerce, VanijayaBhawan, New Delhi-
110011. Following attended the Meeting:

1) ShriS.K. Mohapatra, JDG

2) Shri Shaish Kumar, Technical Expert (Consultant), DGFT
3) Shri NandLal, Technical Expert (Consultant), DGFT

4) ShriD.N. Mathur, Technical Expert (Consultant), DGFT

Following are the decision of the Norms Committee after deliberation and RA concerned shall take
consequential action as per Foreign Trade Policy/Procedure:

Manual Cases
% 3k 3 ok ok ok ok sk ok o sk K %k



Manual case A-89 Meeting No: 5 date 06.09.2023

AA- 0311024733 Dated : 21/06/2023
M/s VRUNDA VITTHAL FLEXOPACK INDUSTRIES

The committee considered the case as per agenda and noted that there is some typographical error in the Norms
fixed by the committee in meeting no. 4 dated 21.07.2023. Hence, the committee decided to correct the
typographical error as under:

Export item: PVC MAT / PVC CUSHION MAT/ PVC ANTI-SKID MAT (PVC MAT / PVC CUSHION MAT/ PVC ANTI-SKID
MAT)

ITC HS Code of export item: 39181090
Quantity: 100000 Kg

NOTE: All other conditions will remain same.

RA concerned may take necessary action under Para 4.7 of HBP as per above decision of NORMS COMMITTEE

Manual case A-90 Meeting No: 5 date 06.09.2023

AA- 0511000948 Dated : 27/01/2021
M/s MEHTA STONE CONSORTIUM

The committee considered the case as per agenda and noted that there is some typographical error in the Norms
fixed by the committee in meeting no. 4 dated 21.07.2023. Hence, the committee decided to correct the
typographical error as under:

Export item: SPC (Poly self-Stick tile) (of size 6 inches x 12 inches of relevant thickness)

ITCHS Code of export item: 39199010

Quantity: 5610.89 Sq. Mt

NOTE: All other conditions will remain same.

RA concerned may take necessary action under Para 4.7 of HBP as per above decision of NORMS COMMITTEE

Manual case A-91 Meeting No: 5 date 06.09.2023

AA- 0311019923 Dated : 12/12/2022
M/s DDEV PLASTIKS INDUSTRIES LIMITED

The committee considered the case as per agenda and noted that there is some typographical error in the Norms
fixed by the committee in meeting no. 4 dated 21.07.2023. Hence, the committee decided to correct the
typographical error as under:
Export item: XLPE Sioplas Compound ) %gfﬂﬁ-rm
¢ ™ <r
uT r e e
ITC HS Code of export item: 39011090 St T eSS Trede
co!
) WI‘"G ,DGP“O“_ \
Quantity: 1000.0 MTS i %‘7—:‘% =8 Zin

NOTE: All other conditions will remain same.

RA concerned may take necessary action under Para 4.7 of HBP as per above decision of NORMS COMMITTEE.



Manual case A-21 Meeting No: 5 date 06.09.2023

AA- 0511011485 dated: 30/03/2022
M/s RAPID ENGINEERING CO PVT LTD

The committee considered the case as per agenda and noted that there is some typographical error in the Norms
fixed by the committee in meeting no. 4 dated 21.07.2023. Hence, the committee decided to correct the
typographical error as under:

ITCHS Export Iltem Quantity ITCHS Code | Import item Quantity

Code of of import

Export item item

39073010 POWDER COATING RESIN 700000.0 39073010 Epoxy Resin 247800.0

(PCR) CONTAINING Kg Kg
238269.23 kg of Epoxy 39079900 Polyester Resin 169400.0
Resin, 162884.62 Kg of Kg
Polyester Resin and 32061110 Titanium Dioxide 196700.0
189134.62 Kg of T([POWDER Kg
COATING RESIN (PCR) 28332700 Barium Sulphate 91700.0
CONTAINING 238269.23 kg Precipitated Kg
of Epoxy Resin, 162884.62
Kg of Polyester Resin and 29109000 TRI GLYCIDYL ISO 22400.0
189134.62 Kg of Titanium Di CYANURATE (TGIC) Ke
Oxide ) ]

NOTE: Wastage allowed: 4%

RA concerned may take necessary action under Para 4.7 of HBP as per above decision of NORMS COMMITTEE

RA concerned may take necessary action under Para 4.7 of HBP as per above decision of NORMS COMMIT%
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